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THE HIGH COURT OF JUDICATURE AT ROMBAY
- NOTIFICATION

No. P. 1616/2000.—In exercise of the powers conferred by Article 229
of the Constitution of India and Rule 24 A of the Bombay High Court
(Conduct), Rules, 1989 and in suppression of earlier Notification
No: P.1616/2000, dated the 20th January 2010 published in the
Government Gazette 4-10 February 2010, the Hon’ble the Chief Justice
has been pleased to re-constitute the Committees to deal with the
complainants, if any, of Sexual Harassment of any women in the High
Court of Bombay and its Benches at Nagpur, Aurangabad, as under :—

Name of the The Committee for Class-I The Committec for Class 11T A
work place and Class-II Employces  and Class IV Employees

(1) (2) 3) X
High Court of 1. Hon’ble Shri Justice 1. Registrar General, lig
Bombay. S. J. Vazifdar. Court. .
2. Hon’ble Smt. Justice 2. Ms. U, 8. Iyer, Judge,
Roshan S. Dalvi. Family Court, Bombay.
High Court 1. Hon’ble Shri Justice 1. Registrar (Admn.)
Bench at B. P. Dharmadhikari. 2. Ms. V. J. Lohiya,
Nagpur. 2. Hon’ble Smt. Justice Principal Judge, Family
: . V. A Naik. : - Court, Nagpur.
High Court 1. Hon’ble Smt. Justice 1. Registrar (Admn.)
" Bench at V. K. Tahilramani. 2. Ms. Indrakala Jogindar
Aurangabad. 2. Hon’ble Shri Justice Nanda, Judge, Family
- N. H. Patil. Court, Aurangabad..

HIGH COURT OF JUDICATURE AT .
BOMBAY, S. B. SHUKRE,
dated the 20th December 2011. Registrar General.
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